Dak Reqgister on 01/12/2017

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Date
Diar | of
y No. Recei

pt

4629/ 04/12
2017 /2017

4630/ 04/12
2017 /2017

4631/ 04/12
2017 /2017

4632/ 04/12
2017 /2017

4633/ 04/12
2017 /2017

4634/ 04/12
2017 /2017

4635/ /04/12
2017 /2017

4636/ |04/12

No./Name of
Document Received

Head)

Source

C.18017/01/2015-AD.1C UNDER

(CESTAT) DTD
22.11.2017

A.27/22/2005-AD.1C

(CESTAT) DTD.
27.11.17

A.12026/08/2017-AD1C
(CESTAT) DTD 7.8.17

513/13/SC/XIV DATED

21.11.2017

17477/2017/ELM/XIII
DATED 16TH NOV,

2017

20543ETC/2017/SC/EL
M./X111-B DATED

18TH NOV, 2017

31922/2017/SEC.ELM.
DATED 24.11.2017

33099/017/SEC.ELM.

SECRETARY
, AD.1C,

UNDER
SECRETARY
,AD.1C,

UNDER
SECRETARY
,AD.1C,

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT

Particulars
of documents

W.T. NO. 354
OF 2015 - FOR
COMMENTS
OF TRIBUNAL

CONFIRMATIO
N OF SERVICE
OF MEMBERS

SELECTION OF
ARVIND
SINGH AS
MEMBER
CESTAT

CIVIL APPEAL
NO. 812 ETC.
OF 2013

CIVIL APPEAL
NO. 17477 OF
2017

CIVIL APPEAL
NO. 17020 AND
17021 OF 2017

CIVIL
APPEALNO.
19564-19565 OF
2017

CIVIL APPEAL

Secti
on
to

whic

h
sent

DR(
A)

DR(
A)

PA

DR(J

DR(J

DR(J

DR(J

DR(J

Act

ion

Name Ta

ke
n

Li

nk

Fi
le



2017 /2017

4637/ 04/12
2017 /2017

4638/ 04/12
2017 /2017

4639/ 04/12
2017 /2017

4640/ 04/12
2017 /2017

4641/ 04/12
2017 /2017

4642/ 04/12
2017 /2017

DATED 23.11.2017

36/(1)/MISC/JUDICIAL/
CESTAT/ALLD 2016
DATED 27/11/2017

1(1)/AC/M(J)/PFICEST
AT/ALD/2015 DATED

28/11/2017

A-24(1)/LEAVE
FILE/LM-AR/CHE/2014
DATED 29.11.2017

NIL DATED 27.11.2017

NIL

S. TAX/ CESTAT/ 2017
DATED 30.11.2017

REGISTRAR,

SUPREME
COURT OF
INDIA

ROHIT
KUMAR
SHUKLA,
ASSISTANT

REGISTRAR,

CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASSISTANT

REGISTRAR/

HOO,
CESTAT,
ALLAHABA
D

ASSISTANT

REGISTRAR,

CESTAT,
CHENNAI

ARVIND
KUMAR
PANDEY,
PA.,
CESTAT,
ALLAHABA
D

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

SANTOSH
KUMAR

NO. 19566- )
19570/2017

REGARDING
SITTING IN
COURT NO 01 ;:)R(J
AT

ALLAHABAD

REGARDING
PERMISSION  DR(
FOR VISITING A)
ABROAD

REGARDING
FORWARDING
OF EARNED
LEAVE
APPLICATION
OF SHRI L.
MANOHAR, AR

DR(
A)

REGARDING

TOUR

PROGRAMME 25( cT
OF HON.

MEMBER (J)

REQUEST FOR
PRONOUNCEM
ENT OF ORDER PA
IN APPEAL NO.
E/60041-

60043/2013

CONSTITUTIO PA
N OF LARGER



4643/ 04/12
2017 /2017

4644/ 04/12
2017 /2017

4645/ 04/12
2017 /2017

4646/ 04/12
2017 /2017

4647/ 04/12
2017 /2017

4648/ 04/12
2017 /2017

4649/ 04/12
2017 /2017

4650/ |04/12
2017 /2017

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

TIWARI,
ASSISTANT

REGISTRAR,

CESTAT,
BANGALOR
E

RAJENDER
PRASAD,
A.O.

S.
GOPINATH
(MTS)

A. MOHAN
KUMAR,
REGISTRAR

ANIL
CHOUDHAR
Y, MEMBER
V)

MADHU
MOHAN

DAMODHAR

, MEMBER
(M

A. MOHAN
KUMAR,
REGISTRAR

A. MOHAN
KUMAR,
REGISTRAR

KRIPA
SHANKER,
ASSISTANT

REGISTRAR,

BENCH FOR
DECIDING
CERTAIN
ISSUES
RAISED BY
CESTAT,
BANGALORE
BENCH

APPLICATION
FOR 01 DAY EL

REGARDING
EXTENSION
OF LEAVE

REGARDING
CONVERSION
OFHPLTO
COMMUTED
LEAVE AND
JOINING
REPORT

REGARDING
APPLICATION
FOR 08 DAYS
CL

REGARDING
APPLICATION
FOR CL AND
EL

REGARDING
APPLICATION
FOR LEAVE
AND LTC

REGARDING
PERMISSION
TO AVAIL LTC
IN R/O WIFE
AND SON

OUTSOURCIN
G OF POSTS IN
CESTAT,
HYDERABAD

DR(
A)

DR(

DR(
A)



4651/ 04/12
2017 /2017

4652/ 04/12
2017 /2017

4653/ 04/12
2017 /2017

4654/ 04/12
2017 /2017

4655/ 04/12
2017 /2017

33/(1)/H.C.
CASES/CESTAT/ALLD
2016 DATED
29.11.2017

33/(1)/H.C.
CASES/CESTAT/ALLD
/2016 DT 30.11.2017

36/(1)/MISC
JUDICIAL/CESTAT/AL
D 2015 DT. 01/12/2017

NIL DATED 29.11.2017

003/2017/CGL EXAM2-
16/ADMISSION/KCHA
A/397 DATED
30.11.2017

CESTAT,HY
DERABAD

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

T.
VISWAPRA
KASH, DY.
REGISTRAR,
CESTAT,
MUMBAI

B. D.
SAPKALE,
SECTION
OFFICER,
SSC(WR)

REGARDING
FILING
COUNTER
AFFIDAVIT
AGAINST
CIVIL MISC
INTERVENTIO
N
APPLICATION

DR(

FORWARDING

OF CERTIFIED
COPY OF HON DR(
HIGH COURT A)
ORDER DATED
07/11/2017

REGARDING
PENDING OF
SINGLE
MEMBER
BENCH CASES

DR(

REGARDING
SENDING OF
SPS ON TOUR
TO CESTAT,
MUMBAI

DR(

COMBINED
GRADUATE
LEVEL
EXAMINATION
2016 REQUEST
TO WITHHOLD
ISSUING OF
OFFER OF
APPOINTMENT

DR(
A)



4656/ 04/12
2017 /2017

4657/ 04/12
2017 /2017

4658/ 04/12
2017 /2017

4659/ 04/12
2017 /2017

4660/ 04/12
2017 /2017

4661/ 04/12
2017 /2017

4662/ 04/12
2017 /2017

A-50050/15/2017-VIG
DATED 29TH NOV
2017

NIL

NIL

NIL

NIL

NIL

NIL

TILL FURTHER

INSTRUCTION
REGARDING
LALIT OBSERVANCE
WADHWA,
OF VIGILANCE
DEPUTY
AWARENESS
SECRETARY e o0
(PERS)
SWAPNA A | REGARDING
APPLICATION
NAIR, HEAD [c 00 D\
CLERK oL

SHRADDHA REGARDING

MISHRA,  REQUEST FOR
STENOGRAP ONE DAY CL
HER, GR-1ll (ON 01.12.2017
W
;l\gﬁg%/m TOUR OF HON.
Vo) MS. ARCHANA
WADHWA,
REGARDING
SK. PERMISSION
MOHANTY, FOR

MEMBER(J) PRONOUNCEM
ENT

DEVENDER

SINGH, REGARDING
MEMBER PERMISSION
(TECHNICA [FOR

L), CESTAT, PRONOUNCEM
CHANDIGA [ENT

RH

REGARDING
SANTOSH CONSTITUTIO

N OF LARGER
KUMAR

BENCH FOR
TIWARI,

DECIDING
ASSISTANT CERTAIN
REGISTRAR,

ISSUES
CESTAT,
BANGALOR RAISED BY
E CESTAT,

BANGALORE

BENCH

DR(
A)

DR(
A)

DR(
A)

PA

PA

PA



REGARDING

DIFFERENCE
OF OPINION IN
SANTOSH ' oV ATTER
KUMAR
OF M/S
TIWARI, T oVEKRAFT
4663/ (04/12 E/1419 & 142012010 ASSISTANT IIVERRAFT |
2017 /2017 DATED 30.11.2017  REGISTRAR, _VT.LTD.
CESTAT,  °HRI
e’ o |RAJENDRA J
o GANDHI MD
(APPEAL NO. E
& 1420/2010
DEVENDER
SINGH. REQUEST FOR
MEMBER  PERMISSION
4664/ 104/12 1, (TECHNICA FOR PA

2017 /2017 L), CESTAT, PRONOUNCEM

CHANDIGA [ENT
RH

DIFFERENCE

OF OPINION IN

THE MATTER
TECHNICAL |OF M/S

4665/ 04/12 OFFICER, |STOVEKRAFT

NIL CESTAT, PVT.LTD& PA
2017 /2017 BANGALOR SHRI
E RAJENDRA J.
GANDHI MD
(APPEAL NO.
E/1420/2010)
SANTOSH
KUMAR EXTENSION
TIWARI,  OF DYNAMIC |
4666/ 04/12 (05/CESTAT/BANG/CO ASSISTANT WEBSITE or
2017 /2017 MP. DATED 29.11.2017 REGISTRAR, MODULE IN pC‘é”
CESTAT,  CESTAT,
BANGALOR BANGALORE
E
T RETAINING OF

LAPTOPBY  Com
HON. MEMBER |puter
()DR.D.N.  Cell
PANDA

4668/ 04/12 NIL P.K. NEELA |DISPOSAL Com

4667/ 04/12 PF/DNP/CESTAT/MUM V.ISWAPRA
2017 /2017 DATED 28.11.2016 KASH, DEP.
REGISTRAR



2017 /2017 REDDY, SPS, STATEMENT  |puter

CESTAT,  FORTHE Cell

HYDERABA MONTH OF

D NOV 2017

. NOMINATION
4669/ 04/12 |3ICEGAT/MAS/99  MANOHAR, Sggﬁﬂ';gg DR(
2017 /2017 DATED 04.12.2017  ASSISTANT A)

REGISTRAR 20%/

REGARDING

P.K.

4670/ oaj12 CESTATEZBILEAVE/ [ 1 o REGARDING o
e 2 PKC/2016/2/1500 SHOTDRAR EARNED )
DATED 27112007 '3 LEAVE

MADHU
MOHAN  REGARDING
‘Z‘SE/ ?24(;13 NIL DAMODHAR JOINING 2;“
'MEMBER  REPORT
(M)
REQUEST FOR
GRANT OF
4672/ 04/12 DR D.N. |5\ DAY DR(
NIL DATED 30.11.2017 PANDA,
2017 /2017 VEMBER (5) CASUAL A)
LEAVE ON 4TH
DEC, 2017
REQUEST FOR
4673/ 04112 | EENE[))'IA\L STATION DR(
2017 /2017 VEMBER () LEAVE A)
PERMISSION
RAMESH
4674/ 04/12 |CESTAT/MUM/RN/201 VAR, APPLICATION o

MEMBER(J), FOR CASUAL

2017 /2017 7/879 CESTAT. " |LEAVE A)
MUMBAI
ANIL G.
REGARDING
4675110412 ) DATED 27.11.2017 SHAKKARW 15, NiNG DR(
2017 /2017 AR, SEPORT A)
MEMBER (T)

RAJINDER |SELECTION
KUMAR, FOR THE POST

4676/ 04/12 UNDER OF REVENUE DR(
2017 /2017 A.12026/19/2016-AD/! SECRETARY MEMBER IN A)
TO THE THE

GOVT.OF AUTHORITY



4677/ 04/12
2017 /2017

4678/ 05/12
2017 /2017

4679/ 05/12
2017 /2017

4680/ 05/12
2017 /2017

4681/ 05/12
2017 /2017

4682/ 05/12
2017 /2017

NIL

NIL

05/CESTAT/BANG/RE
NT

29158/17/XIVIXI11-B

24/(1)/TFR
FILE/CESTAT/ALD
2015 DATED
30.11.2017

INDIA

T.
VISWAPRA
KASH, DEP
REGISTRAR,
H.0.0.
CESTAT,
MUMBAI

SULEKHA
BEEVI
C.S.MEMBE
RQ)

SANTOSH
KUMAR
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR

36/(1)/MISC/JUDICIAL/ SHUKLA,

CESTAT/ALLD 2016

ASST.
REGISTRAR/
HOO,

OR ADVANCE

RULINGS
UNDER THE

INCOME TAX
ACT 1961 REG.

RELIEVING
ORDER OF

SHRI SAGAR L

KHARAD,
STENO-II

REGARDING
ONE DAY CL

PERMISSION
FOR
OCCUPYING
OF

ADDITIONAL

SPACE-
CESTAT

BANGALORE

CIVIL APPEAL

NO. 16914 OF
2017

TRANSFER OF

DR(

DR(
A)

DR(
A)

DR(J
)

DR(J

APPEALS REG. )

NOTICE
REGARDING
NO SINGLE
MEMBER
BENCH

DR(J



4683/ 05/12
2017 /2017

4684/ 05/12
2017 /2017

4685/ 05/12
2017 /2017

4686/ 05/12
2017 /2017

4687/ 05/12
2017 /2017

21/CESTAT/HYD/M-
STAT/15

NIL

A-50050/200/2017-
AD.IC(CESTAT)
DATED 05TH DEC
2017

05/CESTAT/BANG/RE
NT

NIL

CESTAT,
ALLAHABA
D

KRIPA MONTHLY
SHANKER, |STATEMENT
ASSISTANT FOR THE
REGISTRAR, MONTH OF
CESTAT,HY |NOVEMBER,
DERABAD 2017

J.LK.GOLAY, REGARDING

SPSTO OFFICIAL
HON. TOUR OF HON.
PRESIDENT PRESIDENT
S.
BHOWMICK REGARDING
SUPREME
, UNDER COURT
SECRETARY
DECISION
TO THE
DATED
GOVT. OF
INDIA 14.8.2017 IN
MINISLI'RY THE CASE OF
OF PRADYUMAN
FINANCE, BISHT VS. UOI
IN W.P NO.
DEPT OF 1999015
REVENUE
SANTOSH
KUMAR
TIWARI, permission for

ASSISTANT |occupying of
REGISTRAR, |additional space-
CESTAT, cestat, bangalore
BANGALOR

E

P.K. SINHA, | CONDUCT OF
ADDITIONA DEPARTMENT
L DIRECTOR |AL

GENERAL, [EXAMINATION
NATIONAL |FOR
ACADEMY | CONFIRMATIO
OF N OF DIRECT
CUSTOMS, |RECRUIT TAX
INDIRECT  ASSISTANTS
TAXES AND FOR THE YEAR
NARCOTICS 2017-18

Tech
nical

Offic
er

DR(
A)

DR(

DR(
A)

DR(
A)

CT

COMP
UTER

SECTI
ON



4688/ 05/12
2017 /2017

4689/ 05/12
2017 /2017

4690/ 05/12
2017 /2017

4691/ 05/12
2017 /2017

4692/ 05/12
2017 /2017

4693/ 05/12
2017 /2017

4694/ 05/12
2017 /2017

4695/ 05/12

NIL

NIL

NIL

A-
44(1)/GPF/VK/CESTAT
JCHE/2011 DATED
05.12.2017

NIL DATED 01.12.2017

NIL

29624/2017/SEC-XIV
DATED 22ND NOV
2017

NIL

SPSTO
SHRI B.
RAVICHAN
DRAN, M(T)

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

ASSISTANT
REGISTRAR,
CESTAT,
CHENNAI

SHRI M.V.
RAVINDRA
N, MEMBER
)

ANIL G.
SHAKKARW
AR,
MEMBER
(TECHNICA
L), CESTAT,
ALLAHABA
D

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

P.K.

TOUR DR( |1
PROGRAMME |A)

REQUEST FOR
PRONOUNCEM
ENT OF ORDER PA
IN APPEAL NO.
60038-

60040/2013

REQUEST FOR
PRONOUNCEM
ENT OF ORDER PA
IN APPEAL NO.
C/52109-

52110/2014

FORWARDING
PART FINAL
WITHDRAWAL
FROM GPF
ACNT NO.
MFR-2913 IN
R/O SHRI V.
KUMAR, SCD

DR(
A)

APPLICATION DR(

FOR CL A)
REGARDING
PROVIDING R)R(
SR.P.S.
REGARDING
CIVIL APPEAL DR(
NO. 17405 OF  |A)
2017

REGARDING  |DR(



2017 /2017

4696/ 05/12
2017 /2017

4697/ 06/12
2017 /2017

4698/ 06/12
2017 /2017

4699/ 06/12
2017 /2017

4700/ 106/12
2017 /2017

NIL DATED 29.11.2017

N-
11011/1/2017/NWR(Y2)
DATED 30/11/2017

NIL

CESTAT/AHD/DISPOS
AL

STATEMENT/06/2016/
465 DATED 30/11/2017

NIL

CHOUDHAR JOINING

Y, MEMBER
(JUDICIAL)

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

WREN
MISHRA,
DY.
REGIONAL
DIRECTOR,
SSC,
CHANDIGA
RH

LALIT
PRASAD
PANT, SR.
P.S.,

U.S.
VERMA,
ASSISTANT

REGISTRAR,

CESTAT,

AHMEDABA

D

HELLO
MINERALS
WATER
PVT. LTD.

A)
REPORT

REGARDING
ONE DAY CL
AND 03 DAYS
EL ALONG
WITH
STATION
LEAVE
PERMISSION

REGARDING
COMBINED
GRADUATE

LEVEL
EXAMINATION DR(
-2016- A)
FORWARDING
DOSSIERS OF
SELECTED
CANDIDATES

DR(
A)

REGARDING
CL AND GHS

DR(
A)

REGARDING
DISPOSAL
STATEMENTS
OF CESTAT,
AHMEDABAD

DR(
A)

REGARDING
TRANSFER OF
APPEAL NO.
E/70212/2016-
EX(SM)
REQUEST DR(J
UNDER )
NOTIFICATION
NO. 01/17
CESTAT

DATED
10.10.2017

COMP
UTER

SECTI
ON



4701/ 06/12
2017 /2017

4702/ 06/12
2017 /2017

4703/ 06/12
2017 /2017

4704/ 06/12
2017 /2017

4705/ 06/12
2017 /2017

4706/ 06/12
2017 /2017

CESTAT/AHD/ESTT/08

/2011-11/461 DATED
29.11.2017

CESTAT/AHD/ADMN/
08/2011-11/460 DATED
29.11.2017

NIL DATED 30.11.2017

13015/2/2017-CESTAT-
DOR DATED 30 NOV,
2017

NIL

NIL

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABA
D

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABA
D

S.C. DAS,
SR.P.S.

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA,
MINISTRY
OF
FINANCE,
DEPT OF
REVENUE

S.S. GARG,
MEMBER (J)

B.S.
YADAYV,

REGARDING
EXCISE LAW
TIMES, GST

LAW LINES

TIMES & GST- | DR(J
EX CUS-DVD )
FOR THE YEAR

2018 IN R/O

CESTAT,
AHMEDABAD

REGARDING
RENEWAL OF

AIR SUPREME
COURT

WEEKLY WITH
SUBSCRIPTION PRU
NO.257300 )
FOR THE YEAR

2018 IN R/O

CESTAT,
AHMEDABAD

INFO
REGARDING
RESERVE
ORDERS AS
ON 30.11.2017

PA

REGARDING
REFERENCE
FROM CVC-
SERIOUS
ALLEGATIONS
MADE ON THE
FUNCTIONING
OF CESTAT,
MUMBAI

Acco
unt
Secti
on

Tech
nical

REGARDING
LTC 2016-17-
ADVANCE

REGARDING
REMOVAL OF



4707/ 06/12
2017 /2017

4708/ 06/12
2017 /2017

4709/ 06/12
2017 /2017

4710/ 07/12
2017 /2017

4711/ \07/12
2017 /2017

NIL

NIL

NIL

1/M(J)(SBCS)/RO-
STATEMENT/CESTAT
JCHENNAI/2017
DATED 04TH
DECEMBER, 2017

1/M(T)/RO-
STATEMENT/CESTAT
ICHENNAI/2016

ADVOCATE
FOR MR.
RAHUL
KAKKAR

RAVINDER
NARAIN,

DEFECT IN
R./O APPEAL
OF MR. RAHUL
KAKKAR
FIELD ON
31.10.2017
VIDE DIARY
NO. 517602017
DATED
06.11.2017 RH
DATE
12.12.2017

REG. APPEAL

NO.

E/2311/2012-

TATA AR/E
CONSTRUCTIO [xcise

Offic
er

ADVOCATE |\ & PROJECTS
LTD. VS CCE,
JAIPUR
ASSISTANT regarding
REGISTRAR, difference of
CESTAT, opinion in appeal PA
CHANDIGA E/3225-
RH 3226/2009-DB
ASSISTANT DIFFERENCE
REGISTRAR,
CESTAT. OF OPINION IN PA
CHANDIGA APPEAL
E/1236/2009-DB
RH
INFO. REG.
MS. RESERVED
SULEKHA  |ORDERS FOR
BEEVIC.S., [THE MONTH PA
MEMBER OF
(JUDICIAL) |NOVEMBER,
2017
MADHU INFO. REG.
MOHAN RESERVED
DAMODHAR ORDERS FOR
, MEMBER |THE MONTH PA
(TECHNICA OF
L), CESTAT, NOVEMBER,
CHENNAI 2017



4712/ 07/12
2017 /2017

4713/ 07/12
2017 /2017

4714/ 07/12
2017 /2017

4715/ 07/12
2017 /2017

4716/ 07/12
2017 /2017

4717/ 07/12
2017 /2017

4718/ 07/12
2017 /2017

NIL DATED 04.12.2017

NIL DATED 01.12.2017

NIL DATED 04.12.2017

NIL

37(1)/OUT SCOURING-
GROUP-
CICESTAT/ALD/2015
DATED 06/12/2017

NIL

NIL

MADHU

MOHAN

N A REGARDING
JOINING

 MEMBER — \pepoRT

(TECHNICA

L)

ASHOK

JINDAL,  REGARDING

MEMBER (J), STATION
CESTAT,  LEAVE
CHANDIGA PERMISSION
RH

MADHU
MOHAN
DAMODHAR REGARDING

'MEMBER  JOINING
(TECHNICA REPORT
L), CESTAT,
CHENNAI
RAJENDER |REGARDING
PRASAD,  JOINING
AO. REPORT
ROHIT
KUMAR  REGARDING
SHUKLA,  SUBMISSION
ASST. OF PROOF OF
REGISTRAR/ |SALARY
HOO, PAYMENT TO
CESTAT,  OUTSOURCED
ALLAHABA STAFF
D
» REGARDING
CHOUDHAR PISPOSAL
STATEMENT
Y. MEMBER
FOR THE
(JUDICIAL),
MONTH OF
E(E)SLTKAATT’A NOVEMBER,
2017
MADHU  |REGARDING
MOHAN  DISPOSAL
DAMODHAR STATEMENT
'MEMBER |FOR THE
(TECHNICA MONTH OF
L) NOVEMBER,

DR(

Com
puter
Cell

Com
puter
Cell



4719/ 07/12
2017 /2017

4720/ 07/12
2017 /2017

4721/ 07/12
2017 /2017

4722/ 07/12
2017 /2017

4723/ 07/12
2017 /2017

4724/ 07/12
2017 /2017

NIL

NIL

NIL

NIL

NIL

NIL

B.
RAVICHAN
DRAN,
MEMBER
(TECHNICA
L)

ANIL
CHOUDHAR
Y, MEMBER
(J), CESTAT,
ALLAHABA
D

JUSTICE DR.
SATISH
CHANDRA,
PRESIDENT

S. K.
MOHANTY,
MEMBER(JU
DICIAL)

ASSISTANT
REGISTRAR,
CESTAT,
CHENNAI

T.
VISWAPRA
KASH, DY.

2017

REGARDING
DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOVEMBER,
2017

REGARDING
DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOVEMBER-
2017

REGARDING
DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOVEMBER,
2017 BY
JUSTICE DR.
SATISH

CHANDRA, AT

DELHI AND
KOLKATA

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOVEMBER,
2017

STATEMENT

SHOWING THE
BREAK UP OF

CASES
PENDING

APPEALS FOR

THE MONTH
OF NOV, 2017

REGARDING
SENDING OF
SPS ON TOUR

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Tech
nical

Offic
er

DR(



4725/ 07/12
2017 /2017

4726/ 07/12
2017 /2017

4727/ 07/12
2017 /2017

4728/ 07/12
2017 /2017

4729/ 07/12
2017 /2017

4730/ 07/12
2017 /2017

A-24(1)/LEAVE
FILE/LM-AR/CHE/2014
DT 07.12.2017

01/CESTAT/BANG/IU
DL. DATED 04.12.2017

9(11)/CAL/CEGAT/98-
PART-11/1515 DATED
04.12.2017

E12012/1/2014-
AD(H104)

[1/MISC/44/2017
LEGAL CHN/1085 DTD
05.12.2017

NIL

REGISTRAR,
CESTAT,
MUMBAI

L.
MANOHAR,
ASSISTANT
REGISTRAR,
CESTAT,
CHENNAI

SANTOSH
KUMAR
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

T. K.
SARKAR,
DEPUTY
REGISTRAR,
CESTAT,
KOLKATA

JAGMOHAN
SINGH
NEGI, JOINT
DIRECTOR

PULLELA
NAGESWAR
A RAO,
PRINCIPAL
COMMISSIO
NER

B.
RAVICHAN
DRAN,

MEMBER (J)

TO CESTAT,
MUMBAI

REGARDING

FORWARDING

OF EARNED
LEAVE

APPLICATION

(REVISED) OF
SHRI L.

MANOHAR, AR

REGARDING
PENDENCY

POSITION FOR

SINGLE
MEMBER
CASES

FORWARDING

OF APAR IN
R/O SPS, FOR
THE PERIOD
01.04.2015TO
31.03.2015

REGARDING
TRAINING

PROGRAMME

IN JANUARY -
MAY 2018
SESSION

REGARDING
O.A. NO. 944

OF 2017, FILED

BY SHRI E.
SREEDHAR,
SUPDT.
BEFORE THE
HON. CAT,
EKM BENCH

REGARDING
SUBMISSION
OF VARIOUS
DOCUMENTS

DR(
A)

DR(
A)

DR(

A)

DR(
A)

DR(

DR(



4731/ 07/12
2017 /2017

4732/ 07/12
2017 /2017

4733/ 07/12
2017 /2017

4734/ 07/12
2017 /2017

4735/ 07/12
2017 /2017

4736/ 07/12
2017 /2017

4737/ 107/12
2017 /2017

NIL

NIL DATED 01.12.2017

NIL

16826/2017/SEC-XIV
DTD. 30TH NOV 2017

33900/2017/SEC-XIV
DTD. 30TH NOV, 2017

NIL

17(1)/MS/CESTAT/AL
D/2015-16 DATED
01.12.2017

B.
RAVICHAN
DRAN,
MEMBER (J)

T. K.
SARKAR,
DY.
REGISTRAR,
CESTAT,
KOLKATA

RAKESH
KUMAR,
MTS

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

M/S
KURLON
LTD.

ROHIT
KUMAR
SHUKLA,
ASST.

TO PROCESS
THE PENSION
BENEFITS ON
SUPERANNUA
TION ON
01.4.18

REGARDING
SUBMISSION
OF VARIOUS
DOCUMENTS
TO PROCESS
THE PENSION
BENEFITS ON
SUPERANNUA
TION ON
01.4.18

FORWARDING
OF MONTHLY
STATEMENT

OF PAYMENT

REGARDING
ONE DAY CL

REGARDING
CIVIL APPEAL
NO. 9771 OF
2017

REGARDING
CIVIL APPEAL
NO. 19838 OF
2017

REGARDING
RECTIFICATIO
N OF DEFECT

REGARDING

BENCH WISE
DISPOSAL OF
CASES

REGISTRAR/ DURING

DR(
A)

DR(
p o CT

DR(
A)

DR(J
)

DR(J

Tech
nical

Offic
er

Tech
nical
Offic



4738/ 07/12
2017 /2017

4739/ 07/12
2017 /2017

4740/ 07/12
2017 /2017

4741/ 07/12
2017 /2017

4742/ 07/12
2017 /2017

NIL

PECIN(P)C.EX/ST-
GTA/APPL./17-18/49

PECIN(P)C.EX/ST-
GTA/APPL/17-18/48
DTD 05.12.2017

01/CESTAT/BANG-
ORDERS DTD.
01.12.2017

NIL DTD. 07.12.2017

HOO,
CESTAT,
ALLAHABA
D

ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

P.D. JOSHI,
GENERAL
MANAGER,
PANASONIC
ENERGY
INDIA CO.
LTD.

P. D.JOSHI,
GENERAL
MANAGER,
PANASONIC
ENERGY
INDIA CO.
LTD.

TECHNICAL
OFFICER,
CESTAT,
BANGALOR
E

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,

MONTH OF
NOV-2017

REGARDING
STATEMENT
SHOWING
BREAKUP OF
PENDING
APPEALS FOR
THE MONTH
OF NOV-2017

REGARDING
APPEAL
AGAINST
ORDER-IN-
APPEAL NO.
IND-EXCUS-
000-APP-041-
050-17-18 DT.
24.08.2017
PASSED BY
THE
COMMISSIONE
R, CGST

REGARDING
APPEAL
AGAINST
ORDER-IN-
APPEAL NO.
IND-EXCUS-
000-143-

REGARDING
WEEKLY
STATEMENT
OF DISPATCH
OF ORDER
27.11.2017 TO
01.12.2017

TO
CONSTITUTE
THE LARGER
BENCH IN
CASE OF

Tech
nical

Offic
er

Tech
nical
Offic

Tech
nical

Offic
er

Com
puter
Cell



4743/ 08/12
2017 /2017

4744/ 08/12
2017 /2017

4745/ 08/12
2017 /2017

4746/ 08/12
2017 /2017

4747/ 08/12
2017 /2017

4748/ 08/12
2017 /2017

4749/ 11/12
2017 /2017

NIL

NIL

NIL DTD. 07.12.2017

CESTAT,

AHMEDABA

D

J.K. GOLAY,
SPS

SUNDER
SINGH, MTS

DR.
D.N.PANDA,
MEMBER (J)

SANTOSH
KUMAR
TIWARI,

01/CESTAT/BANG/STE |/ASSISTANT

NO DTD. 05.12.2017

NIL

A-

44(1)IGPFIVK/CESTAT
J/CHE/2011 DTD

05.12.2017

A-19014/7/2017-
AD.1C(CESTAT)
DATED 22.09.2017

REGISTRAR,

CESTAT,
BANGALOR
E

YAKSHI J.
CHAUHAN,
ASSTT.
REGISTRAR

ASSISTANT

REGISTRAR/

DDO,
CESTAT,
CHENNAI

S

BHOWMICK

, UNDER

ST/12542/2014
IN THE CASE
OF SIDBI

REGARDING

FORM OF
APPLICATION
FOR EL FROM
11.12.2017 TO
15.12.2017

FORM OF
APPLICATION
FOR EL FROM
11.12.2017 TO
15.12.2017

REQUEST FOR
GRANT ON
ONE DAY
CASUAL
LEAVE ON 8TH
DECEMBER,
2017

FORWARDING
OF
APPLICATION
OF SHRI H.R.
RAMESH
BALAJI,
STENO(ON
CONTRACT)

FORM OF
APPLICATION
FOR ONE DAY
EL

FORWARDING
PART FINAL
WITHDRAWAL
FROM GPF
ACCOUNT NO.
MFR-2913 IN
R/O SHRI V.
KUMAR

EXTENSION
OF
DEPUTATION

DR(
A)

DR(
A)

DR(
A)

DR(



SECRETARY PERIOD OF SH.

TO THE L. MANOHAR,
GOVT.OF | ASST.
INDIA, REGISTRAR,
MINISTRY |CESTAT REG.
OF
FINANCE,
DEPT OF
REVENUE
ASSTT. SINGLE
REGISTRAR/ MEMBER
4750/ 11/12 SPS, CASES DR(
2017 2017 NILDATED 04.12.2017 |oeoraT PENDING A)
CHANDIGA BEFORE ON
RH 06.11.2017
SUNIL
4751/ 1012 | .*?LCJ)MAR’ CLONSTH  DR(
2017 /2017 Cebtar  [DEC2017 A)
NEW DELH!
L.
A-20(2)/PERS. MANOHAR, E%F;\\’(VSED'NG
4752/ 11/12 FILE/GD- ASST. o O Are DR
2017 /2017 LDC/CHE/2017 DTD.  |REGISTRAR, °°1 A)
30.11.2017 CESTAT,
S VERIFICATION
L.
MANOHAR., NOMINATION
4753/ 11/12 |3/CEGAT/MAS/99 ASST. OF DDO/HOO  DR(
2017 /2017 DTD. 04.12.2017 REGISTRAR, FROM 11TH A
CESTAT,  DEC 2017 REG
CHENNAI
RITESH
SHAH, SETTLEMENT
ggi;‘/ /121(% NIL ASSISTANT OF INVOICES R)R( CT
MANAGER- (OF AIR INDIA
FIN
L.
MANOHAR
" | OUTSOURCIN
4755/ 11712 P2(Q)/MISC/OUTSOUR |ASST. G OF POSTS IN DR(
CING/CHE/2015 DTD. REGISTRAR/ cT
2017 /2017 CESTAT, A)
06.12.2017 HOO. N
CESTAT, :

CHENNAI



4756/ 11/12
2017 /2017

4757/ 11/12
2017 /2017

4758/ 11/12
2017 /2017

4759/ 11/12
2017 /2017

4760/ 11/12
2017 /2017

4761/ |11/12

NIL

NIL

36(1)/MISC/JUDICIAL/
CESTAT/ALLD/2016
DTD. 05TH DEC 2017

A-45(3)/MISC/HQ-
JUDICIAL/CHE/2016
DTD. 06.12.2017

NIL

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,

MEMBER(TE

CHNICAL),
CESTAT,
CHANDIGA
RH

ROHIT
KUMAR
SHUKLA,
ASST.

REGISTRAR/

HOO,
CESTAT,
ALLAHABA
D

L.
MANOHAR,
ASSISTANT

REGISTRAR/

HOO,
CESTAT,
CHENNAI

ASST.

REGISTRAR/

SPS,
CESTAT,
CHANDIGA
RH

7(STAT)CESTAT/CAL/ DEPUTY

REGARDING
PERMISSION

FOR
PRONOUNCEM
ENT IN PA
APPEAL NO.
E/3011-

3013/2009

REGARDING
PERMISSION

FOR
PRONOUNCEM
ENT IN PA
APPEAL NO.
C/51773-

51774/2014

FORWARDING
OF THE
DECIDED
CASES
REPRESENTED
BY M/S
LAKSHMIKUM
ARAN AND
SRIDHARAN
LAW FIRM
REG.

LIST OF
DECIDED

CASES
REPRESENTED

BY M/S V.
LAKSHMI PA
KUMARAN

AND

SRIDHARAN

LAW FIRM

PA

Tech
nical

Offic
er

MONTHLY
REPORT
REGARDING

REGARDING  [Tech



2017 /2017 06 DTD. 01.12.2017

4762/ 11/12
2017 /201

4763/ 11/12
2017 /2017

4764/ 11/12
2017 /2017

4765/ 12/12
2017 /2017

4766/ |12/12
2017 /2017

V-

7 (16)CA/34/2011/9407

DATE 01.12.2017

NIL

NIL

NIL

NIL

REGISTRAR,
CESTAT,
KOLKATA

NISHITH
GOYAL,
COMMISSIO
NER, CGST,
ALWAR

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

S.S. GARG,
MEMBER(JU
DICIAL)

T. K.
SARKAR,
DY.

REGISTRAR,

INSTITUTION, |nical
DISPOSAL Offic
AND er
PENDECNY
ETC.FOR THE
MONTH OF

NOV. 2017

REQUEST FOR
PROVIDING
CERTIFIED
COPY OF
CESTAT FINAL
ORDER NO.
Al6/2012-
EX(DB) DTD.
27.12.2017 IN
THE CASE OF
M/S KESRI
STEELS LTD.,,
BHIWADI REG.

REQUEST OF
PERMISSION

FOR
PRONOUNCEM PA
ENT OF ORDER

IN APPEAL NO.
ST/3933/2012

REQUEST FOR
PERMISSION

FOR
PRONOUNCEM PA
ENT OF ORDER

IN APPEAL NO.
E/4000-

4004/2006

REGARDING
LTC
HOMETOWN
2016-17
ADVANCE

REGARDING
FORWARDING DR(
OF A)
APPLICATION

AR/E
xcise

DR(
A)



4767/ 12/12
2017 /2017

4768/ 12/12
2017 /2017

4769/ 12/12
2017 /2017

4770/ 12/12
2017 /2017

4771/ 12/12
2017 /2017

4772/ 12/12

A-24(1)/LEAVE FILE/
LM-AR/CHE/2014
DTD. 07.12.2017

01/CESTAT/BANG/OS
P DTD 06.12.2017

NIL DTD 05.12.2017

NIL DTD. 08.12.2017

NIL DTD. 01.12.2017

CESTAT,
KOLKATA

L.
MANOHAR,
ASST.

REGISTRAR,

CESTAT,
CHENNAI

SANTOSH
KUMAR
TIWARI,
ASSISTANT

REGISTRAR,

CESTAT,
BANGALOR
E

N. RAJA, SR.

PRIVATE

SECRETARY

DR. D.M.
MISRA,
MEMBER
(JUDICIAL)

SHRI
ASHOK
JINDAL,
MEMBER (J)
CESTAT,
CHANDIGA
RH

01/CESTAT/BANG/STE SANTOSH

OF SHRI
BIDHAN
CHANDRAN
ROY, MTS FOR
PERMISSION
FOR
PURCHASE OF
A SECOND-
HAND FLAT

FORWARDING

OF EARNED

LEAVE DR(
APPLICATION A)
OF SHRI L.
MANOHAR, AR

OUTSOURCIN
G OF VARIOUS
POSTS IN
CESTAT,
BANGALORE

DR(
A)

FORWARDING
OF REVISED
LEAVE
APPLICATION
IN R/O HON.
MEMBER SHRI
S.S. GARG AND
JOINING
REPORT

DR(
A)

REGARDING
EL FOR 02
DAYS

DR(
A)

REGARDING
STATION
LEAVE
PERMISSION

DR(
A)

FORWARDING DR(



2017 /2017

4773/ 13/12
2017 /2017

4774/ 13/12
2017 /2017

4775/ 13/12
2017 /2017

4776/ 13/12
2017 /2017

4777/ 13/12
2017 /2017

NO

NIL

NIL

NIL

5(1)/DL/CMI/CESTAT/A

LLD/2015 DTD
07.12.2017

A-25/SPL CASUAL
LEAVE/CHE/2007 DTD

08.12.2017

KUMAR
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

SHRI C. J.
MATHEW,
MEMBER
(TECHNICA
L)

SHRI
ASHOK
JINDAL,
MEMBER
(JUDICIAL),
CESTAT,
CHANDIGA
RH

SHRI
ASHOK
JINDAL,
MEMBER (J),
CESTAT,
CHANDIGA
RH

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

L.
MANOHAR,
ASSISTANT
REGISTRAR,

OF
APPLICATION
OF SHRIH.R.
RAMESH
BALAJL,
STENO (ON
CONTRACT)

APPLICATION
FOR ONE DAY
CL

REGARDING
REQUEST FOR
PERMISSION
TO VISIT
ABROAD AND
TO SANCTION
TWO DAYS CL

REGARDING
REQUEST FOR
ONE DAY
EARNED
LEAVE ON

FORWARDING
OF
APPLICATION
REGARDING
CONFIRMATIO
N ON THE
POST OF
COURT
MASTER IN
R/O SHRI
DHEERAJ LAL,
COURT
MASTER

REGARDING
ATTENDANCE
OF 30TH OCT
2017

A)

DR(

DR(

DR(

DR(

DR(
A)



4778/ 13/12
2017 /2017

4779/ 13/12 M(J)/CESTAT/CHE/201
2017 /2017 4-VOL-II DTD.

4780/ 13/12
2017 /2017

4781/ 13/12
2017 /2017

NIL

19(1)/DNP-

08.12.2017

NIL

NIL

CESTAT,
CHENNAI

ANIL G.
SHAKKARW
AR,
MEMBER
(TECHNICA
L), CESTAT,
ALLAHABA
D

L.
MANOHAR,
ASSISTANT
REGISTRAR,
CESTAT,
CHENNAI

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA,
MINISTRY
OF
FINANCE,
DEPT OF
REVENUE

K. R.JOSHI,
SECTION
OFFICER,
LEGAL
DEPARTME
NT,
GOVERNME
NT OF
GUJARAT

REGARDING
APPLICATION DR(
FOR EARNED |A)
LEAVE

FORWARDING

OF SERVICE
VERIFICATION
CERTIFICATE

OF HON. DR(
JUDICIAL A)
MEMBER SHRI

D. N. PANDA,
CESTAT,

MUMBAI

OFFICE ORDER
REGARDING
PROMOTION

OF COURT DR(
MASTERTO  |A)

THE POST OF
ASST.

REGISTRAR

FOR

APPOINTING

SR. CENTRAL
GOVT.

COUNSEL IN

THE CASE OF DR(
SH. A)
PURUSHOTTA

M LAL

MEENA,

CESTAT,

AHMEDABAD



SHRI

ASHOK FORWARDING
JINDAL, e APAR IN
41821113112 |\, b7p, 06.12.2017 | MEMBERQU o/ sris k. PR(
2017 /2017 DICIAL), A)
VERMA, ASST.
CESTAT, I oEGISTRAR
CHANDIGA
RH
MUKESH
iggTTA’ FORM OF
4783/ 13/12 : APPLICATION DR(
2017 12017 ML REGISTRAR, bR 11 DAYS  A)
CESTAT,  £9
CHANDIGA
RH
T. REGARDING
VISWAPRA - loe\ 15 ING OF
4784/ 13/12 KASH. DY. DR(
2017 J201y NILDTD.07.122017 [ SERIL0% SPSONTOUR |
TO CESTAT,
CESTAT, |\ iUMBAL
MUMBAI
. EggPOSAL
4785/ 13/12 | SARKAR, 5% o DR(
2017 /2017 CESTAT, A)
e PHOTOCOPIER
MACHINES
. REGARDING
o, SHOES
4786/ 1312 | ASSISTANT 37 DR(
2017 /2017 REGISTRAR, [0 poosice &)
CESTAT,
S STAT/ADMN
DTD. 01.12.2017
s,
BHOWMICK
'UNDER  |SUBMISSION
SECRETARY OF MATERIAL
A-50050/279/2017- O THE FOR FINANCE
‘2‘8?;/ /123(413 AD.IC(CESTAT) DTD. GOVT.OF  MINISTER R)R(
01ST DEC, 2017 INDIA, BUDGET
MINISTRY SPEECH FOR
OF 2018-19
FINANCE,

DEPT OF



C.18017/17/2017-
AD.1C(CESTAT) DTD.
01ST DEC, 2017

4788/ 13/12
2017 /2017

C.18017/17/2017-
AD.1C(CESTAT) DTD.
01ST DEC, 2017

4789/ 13/12
2017 /2017

4790/ 13/12

2017 /2017 NIL

4791/ |13/12 33/(1)/H.C.CASES/CES
2017 /2017 TAT/ALLD 2016

REVENUE

S.
BHOWMICK
, UNDER
SECRETARY PURUSHOTTA
TO THE M LAL MEENA
GOVT.OF |VS.CESTAT & DR(
INDIA, ORS. IN A)
MINISTRY | OA/120/479/201
OF 7 REGARDING
FINANCE,
DEPT OF
REVENUE
S.
BHOWMICK
, UNDER
SECRETARY PURUSHOTTA
TO THE M LAL MEENA
GOVT.OF |VS.CESTAT & DR(
INDIA, ORS. IN A)
MINISTRY | OA/120/479/201
OF 7 REGARDING
FINANCE,
DEPT OF
REVENUE
GAUTAM REGARDING
CHAUDHAR
DRAFTING OF
Y, SENIOR
PANEL COUNTER
COUNSEL, AFFIDAVIT OF
GOVERNME ENTERVENTIO DR(
NT OF N A)
APPLICATION
INDIA, HIGH
COURT, IN WRIT
ALLAHABA PETITION NO.
D 354 OF 2015
ROHIT FORWARDING
KUMAR OF DRAFT
SHUKLA, COUNTER
ASST. AFFIDAVIT DR(
REGISTRAR/ /AND A)
HOO, ADVOCATE
CESTAT, BILL NO. 106

ALLAHABA DT. 07.12.2017
D IN



4792/ 13/12
2017 /2017

4793/ 13/12
2017 /2017

4794/ 13/12
2017 /2017

4795/ 13/12
2017 /2017

4796/ 13/12
2017 /2017

5(1)/DL/CM/CESTAT/A
LLD/2015 DTD.
06.12.2017

37(1)/OUT SCOURING-
GROUP-
C/ICESTAT/ALD/2015

37(1)/OUT SCOURING-
GROUP-
C/ICESTAT/ALD/2015

37(1)/OUT SCOURING-
GROUP-
CICESTAT/ALD/2015

NIL

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

SHRADDHA
MISHRA,
STENOGRAP
HER, GR-1II

CONNECTION
WITH WRIT
PETITION NO.
354 OF 2015

FORWARDING
OF SERVICE
BOOK OF IN
R/O SHRI
DHEERAJ LAL,
COURT
MASTER

REQUEST FOR
EXPOST
FACTO
SANCTION
FOR OUT
SOURCING
STAFF IN
CESTAT,
ALLAHABAD

REQUEST FOR
INCREASE OF
ouT
SOURCING
STAFF IN
CESTAT,
ALLAHABAD

SUBMISSION
OF PROOF OF
SALARY
PAYMENT TO
OUTSOURCED
STAFF

REGARDING
APPLICATION
FOR 03 DAYS
EL FROM
18.12.2017 TO

DR(

DR(

DR(

DR(
A)

DR(

CT

CT

CT

CT



4797/ 13/12
2017 /2017

4798/ 13/12
2017 /2017

4799/ 13/12
2017 /2017

4800/ 13/12
2017 /2017

4801/ |13/12
2017 /2017

4802/ 13/12
2017 /2017

NIL

NIL

NIL

NIL

NIL

NIL

ROHIT
KUMAR
SHUKLA,
ASST.
REGISTRAR/
HOO,
CESTAT,
ALLAHABA
D

K.
BANERJEE,
SR.P.S,,
CESTAT,
EZB, KOL

ASHOK
JINDAL,
MEMBER(JU
DICIAL),
CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

ARCHANA
WADHWA,
MEMBER
(TECHNICA
L)

ANIL G.
SHAKKARW
AR,

20.12.2017

OUTSOURCIN

G OF VARIOUS DR( cT

POSTS IN
CESTAT

REGARDING
DISPOSAL
STATEMENT
FOR THE
PERIOD
27,11,2017 BY
JUSTICE DR.
SATISH
CHANDRA,
HONORABLE
PRESIDENT

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOV 2017

DISPOSAL
STATEMENT
FOR THE
MONTH OF
OCTOBER,
2017

DISPOSAL
STATEMENT
FOR THE
MONTH NOV
AND 1ST DEC,
2017

DISPOSAL
STATEMENT
FOR THE

A)

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell



4803/ 13/12
2017 /2017

4804/ 13/12
2017 /2017

4805/ 13/12
2017 /2017

4806/ 13/12
2017 /2017

4807/ 13/12
2017 /2017

4808/ |13/12
2017 /2017

NIL

NIL DTD. 04.12.2017

NIL

CESTAT/MUM/STAT(

R)/2017 DTD.
05.12.2017

NIL

NIL DATED 05.12.2017

MEMBER
(TECHNICA
L)

SPS TO SHRI
ANIL
CHOUDHAR
Y, MEMBER
(JUDICIAL)

P. J. JOSEPH,
SRP.S.TO
M(T)

SR.P.S. TO
M(T)

V. K. SINHA,
SPSTO
JUDICIAL
MEMBER,
CESTAT,
MUMBAI

P.K.
CHOUDHAR
Y,
MEMBER(JU
DICIAL),
CESTAT,
KOLKATA

UMA
SHANKAR
VERMA,
ASST.
REGISTRAR,

MONTH OF
NOVEMBER
2017

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NQOV, 2017

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOV 2017 IN
R/O SHRI
RAJU,
MEMBER (T)

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NOV, 2017 IN
R/O SHRICJ
MATHEW,
MEMBER(T)

DISPOSAL
STATEMENT
OF HON. SHRI
D.N. PANDA,
JUDICIAL

MEMBER FOR

THE MONTH
OF NOV, 2017

DISPOSAL
STATEMENT
FOR THE
MONTH OF
NQOV, 2017

WEEKLY
DESPATCH
ORDER
REPORT OF
JUDICIAL

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell



4809/ 13/12
2017 /2017

4810/ 13/12
2017 /2017

4811/ 13/12
2017 /2017

4812/ 13/12
2017 /2017

4813/ |13/12

CESTAT/AHD/MISC/O
RDER SEC./475 DTD.
05.12.2017

MS/SM/2017/CESTAT/
892

NIL

NIL

NIL

CESTAT,
AHMEDABA
D

UMA
SHANKAR
VERMA,
ASSISTANT
REGISTRAR,
CESTAT,
AHMEDABA
D

S.R.
MOKAL, SPS
TO
MEMBER(J)

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER

ORDERS
REGARDING

TO FORWARD

THE LIST OF
DECIDED
CASES

REPRESENTED

BY M/S

LAKSHMIKUM PA

ARAN AND
SRIDHARAN

LAW FIRM IN

R/O CESTAT,

AHMEDABAD

REGARDING

INFO
REGARDING
RESERVED
ORDERS &
MONTHLY
DISPOSAL
STATEMENT
FOR THE
MONTH OF

NOV 17 IN R/O
SHRI RAMESH

NAIR,
MEMBER (J)

REQUEST FOR

PRONOUNCEM
ENT OF ORDER
IN APPEAL NO.

C/52109-
52110/2014

REQUEST FOR

PRONOUNCEM
ENT OF ORDER
IN APPEAL NO.

C/60038-
60040/2013

REQUEST OF

PA

PA

PA

PA



2017 /2017

4814/ 13/12
2017 /2017

4815/ 13/12
2017 /2017

4816/ 13/12
2017 /2017

4817/ 13/12
2017 /2017

NIL

NIL

NIL

NIL

SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

DEVENDER
SINGH,
MEMBER
(TECHNICA
L), CESTAT,
CHANDIGA
RH

ALOK
SHARMA,
JOINT
DIRECTOR

4818/ |13/12 CESTAT/MUM/STAT/2 MANAS

PERMISSION
FOR
PRONOUNCEM
ENT OF ORDER
IN APPEAL NO.
ST/57239-
57240/2013

REQUEST FOR
PRONOUNCEM
ENT OF ORDER PA
IN APPEAL NO.
E/2689/2008

REQUEST FOR
PRONOUNCEM
ENT OF ORDER

IN APPEAL NO. PA
60111-
60113,60162&60
325/2013

REQUEST FOR
PRONOUNCEM
ENT OF ORDER PA
IN APPEAL NO.
E/3157-

3158/2009

CHANGE OF
ADDRESS OF
OFFICE OF
THE
ADDITIONAL
DIRECTOR Tech
GENERAL, nical
DIRECTORATE Offic
GENERAL OF or
GOODS AND
SERVICES TAX
INTELLIGENC

E, JAIPUR

ZONAL UNIT-
JAIPUR-REG.

SUBMISSION  [Tech



2017 /2017

4819/ 13/12
2017 /2017

4820/ 13/12
2017 /2017

4821/ 13/12
2017 /2017

4822/ 13/12
2017 /2017

4823/ |13/12
2017 /2017

4824/ 13/12

016/893

NIL

NIL

32898/2017/SEC-XIV

NIL

28321/2017/SEC. ELM

SHW/01/18

KUMAR
SINHA,
ASST.
REGISTRAR

RASHID
KHAN,
ELECTRICA
L AND
CIVIL
CONTRACT
OR

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

S.
BHOWMICK
, UNDER
SECRETARY
TO THE
GOVT. OF
INDIA,
MINISTRY
OF
FINANCE,
DEPT OF
REVENUE

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

NATIONAL

OF
STATEMENT
OF DISPOSAL
FOR THE
MONTH OF
NOV, 2017

REGARDING
APPEAL FILED
BY THE
APPELLANT
AGAINST THE
ORDER IN
APPEAL NO.
BHO-EXCUS-
001-APP-56-17-
18

CIVIL APPEAL
NO. 19838/2017

CIVIL APPEAL
NO. 19830 OF
2017

M/S LEATHER
CLOTH &
PLASTIC
MANUFACTUR
ERS
ASSOCIATION
VS. UOI & ORS
REG.

CIVIL APPEAL
NO. 20901 OF
2017

WORKSHOP

nical
Offic
er

Tech
nical

Offic
er

DR(J

DR(J
)

DR(J
)

DR(J
)

DR(



2017 /2017

4825/ 13/12
2017 /2017

4826/ 13/12
2017 /2017

4827/ 13/12
2017 /2017

4828/ 13/12
2017 /2017

4829/ 13/12
2017 /2017

4830/ 14/12
2017 /2017

4831/ |14/12
2017 /2017

01/CESTAT/BANG/SK
T

NIL

09/CESTAT/BANG/NC
CF

NIL

NIL

NIL

01/CESTAT/HYD/ESST
/15/281

ACADEMY

OF HUMAN
RESOURCE
DEVELOPM
ENT

SANTOSH
KUMAR
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

TK.
SIKDAR,
ASST.
COMMISSIO
NER (AR)

SANTOSH
KUMAR
TIWARI,
ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

PREM
CHANDER
SETHI,
STENO(CON
TRACT)

ASHOK K
ARYA,
MEMBER(T)

CHANDER
KANTA, SR.
PS.

KRIPA
SHANKER,
ASSISTANT
REGISTRAR,
CESTAT,HY
DERABAD

ON
PREVENTION
OF SEXUAL
HARASSMENT
AT
WORKPLACE

FORWARDING
OF LEAVE
APPLICATION

CIRCULAR
REGARDING
SHIFTING OF
CESTAT,
AHMEDABAD

NON RECEIPT
OF PAYMENT
IN R/O M/S
NCCF,
BANGALORE
REG

REGARDING
EXTENSION
OF PERIOD OF
CONTRACT

ISSUE OF
RETIREMENT
ORDER

REGARDING
ONE DAY EL
APPLICATION

RENEWAL OF
LEASE

AGREEMENT
DT. 03.11.2014

A)

DR(

Tech
nical
Offic

Acco
unt
Secti
on



4832/ 14/12
2017 /2017

4833/ 14/12
2017 /2017

4834/ 14/12
2017 /2017

4835/ 14/12
2017 /2017

4836/ 14/12
2017 /2017

4837/ 14/12
2017 /2017

4838/ 14/12
2017 /2017

NIL

APPEAL NO.
ST/51572/2017-ST(SM)

APPEAL NO.
ST/51573/2017-ST(SM)

01/CESTAT/BANG-
ORDERS DTD.
11.12.2017

NIL

C/ROM/92218/2017

103/19/DR/2015/2106
DTD. 08.12.2017

SEEMA
SADANA,
SPS

SH. SUDHIR
GOYAL
(APPELLAN
)

SH. DINESH
GOYAL
(APPELLAN
)

ASSISTANT
REGISTRAR,
CESTAT,
BANGALOR
E

DEPUTY
REGISTRAR,
CESTAT,
NEW DELHI

ASSISTANT
REGISTRAR,
MUMBAI

J.P. SINGH,
COMMISSIO
NER(AR)
(ADMIN),
CESTAT,
NEW DELHI

MEDICAL
REIMBURSEM DR(
ENT CLAIM A)
FORM

REGARDING
ADJOURNMEN
T OF APPEAL

AR/S
M

REGARDING
ADJOURNMEN AR/
T OF APPEAL

WEEKLY
STATEMENT Com
OF DISPATCH puter
OF ORDER Cell
04.12.2017 TO
08.12.2017

OFFICE ORDER
REGARDING
WORK
ALLOTMENT
OF SHRI
RAKESH
KUMAR &
SHRI SATISH
KUMAR, HEAD
CLERK

REGARDING
CONSTITUTIO
N OF A BENCH
OF SHRI D.N.
PANDA,
MEMBER(J)
AND SHRI C.J.
MATHEW,
MEMBER(T)

FORWARDING

OF

GRIEVANCE
REGISTRATIO |PA
N NO.
PMOPG/D/2017/
0401910 DTD.

PA



4839/ 14/12
2017 /2017

4840/ 15/12
2017 /2017

4841/ 15/12
2017 /2017

4842/ 15/12
2017 /2017

4843/ 15/12
2017 /2017

4844/ 15/12
2017 /2017

4845/ |15/12
2017 /2017

103/19/DR/2015/2106

DTD. 08.12.2017

NIL

NIL

NIL

NIL

NIL

C.13015/4/2017-
CESTAT-DOR

J. P. SINGH,

COMMISSIO

NER(AR)
(ADMIN),
CESTAT,

NEW DELHI

CHANDER

KANTA, SR.

PS.

SEEMA
SADANA,
SPS

RAMAJI
SHARMA,
MTS

JOHNSON
CHACKO,
ubDC

RANJU
MADHRA,
SR.P.S,,
CESTAT,

NEW DELHI

S

28.08.2017
FILED BY DR.
VUAY
SANKESHWAR
ON CPGRAMS
PG-PORTAL
REG.

FORWARDING
OF
GRIEVANCE
REGISTRATIO
N NO.
PMOPG/D/2017/
0401910 DTD.
28.08.2017
FILED BY DR.
VIAY
SANKESHWAR
ON CPGRAMS
PG-PORTAL
REG.

FORM OF
APPLICATION
FOR EL FROM
18TH DEC TO
22 DEC

REGARDING
ONE DAY CL
APPLICATION

JOINING
REPORT
ALONG WITH
EL

REGARDING
REQUEST FOR

DR(
A)

DR(

GRANT OF 3RD A)

MACP

APPLICATION
FOR EARNED
LEAVE FROM
11.12.2017 TO

14.12.2017

FORUM

B.HOWMICK SHOPPING BY

DR(
A)

PA



, UNDER BMW INDIA
SECRETARY PVT. LTD.
TO THE WITH THE
GOVT.OF  HELP OF

INDIA, CUSTOMS
MINISTRY  |AND EXCISE
OF DEPARTMENT-

FINANCE, |APPEAL NO.
DEPT OF C/40966-D/2015
REVENUE

S.

BHOWMICK SUPREME
, UNDER COURT
SECRETARY DECISION

TO THE DATED COMP
4846/ 15/12 A-50050/200/2017- GOVT.OF |14.08.2017IN DR( UTER
2017 /2017 AD.IC(CESTAT) INDIA, THE CASEOF |A) |SECTI
MINISTRY |PRADYUMAN ON
OF DISHT VS. UOI

FINANCE, IN W.P. NO.
DEPT OF 99/2015

REVENUE

s.

BHOWMICK | oeyie

 UNDER =\ 5URT

SECRETARY |5 1510N DTD

TO THE 14.08.2017 IN Comp
4847/|15/12 A-50050/200/2017-  (GOVT.OF T+ 2N bR UTER
2017 /2017 AD.IC(CESTAT) INDIA, A) [SECTI

MINISTRY FRADYUMAN ON

e BISHT VS. UOI

e, et

DEPT OF :

REVENUE

TK.

Lo, coune
4848/ 115/12 |1 10/2007/1537 DEPUTY 'BENCHINRIO PA
2017 /2017 REGISTRAR,

APPEAL NO.

CESTAT, —12/100/2007

KOLKATA

AY. BOOKING OF

GOKHALE, |GUEST HOUSE
DEPUTY/AS |IN THE NAME PA
ST. OF

COMMISSIO HONORABLE

4849/ |15/12 I/ADMN(PRO)/M-
2017 /2017 |1/2017



NER, PRO, JUSTICE DR.
GST & CX, |SATISH
MUMBAI CHANDRA,
CENTRAL  |PRESIDENT,

CESTAT, NEW
DELHI
SHRIR. REGARDING
ggig’ /125(% NIL RAVICHAN EXTENSION R)R(
DRAN. MTS |OF LEAVE
T,
VISWAPRA e ARDING
KASH, CANCELLATIO
4851/ 15/12 CESTATIMUMBAIOF DEPUTY  <ARCELLATIO g
2017 /2017 FICE ORDER/2017  REGISTRAR, A)
RO (O SPS AND
0.0, STENO GR Il
AT,
MUMBAI
RENEWAL OF
CRIPA EXCISE LAW
TIMES, GST
SHANKER, | AW TIMES &
4852/ 15/12 07/CESTATHYDILIB/L ASSISTANT | ZOV M= & ppgy 1 igR
2017 /2017 |5/259 REGISTRAR, ) ARY
DVD FOR THE
CESTAT HY
e AT YEAR 2018 IN
R/O CESTAT,
HYDERABAD
REGARDING
4853/ 15/12 DR D.M. ELFORTWO = pp ) 1gR
e NIL MISRA, DAYSFROM 20 [
MEMBER (J) [11TH DEC TO
12TH DEC
MADHU
4854/ 15112 | MOHAN mel_ﬁ%%'\('\'%l_ DR(
2017 /2017 DAMODAR, |AALE DAY SL )
MEMBER (T) 12.
ONE DAY CL
REKHA ON 12.12.2017
ggi?’ /125&? NIL SHEKHAWA AND HALF R)R(
T PA DAY ON
14.12.2017
SHRI REMANDED
4856/ 18/12 |\ MONISH  FROMHIGH AR/
2017 /2017 PANDA.  COURT - cise

ADV. E/1326/2011,



4857/ 19/12
2017 /2017

4858/ 19/12
2017 /2017

4859/ 19/12
2017 /2017

4860/ 19/12
2017 /2017

4861/ 19/12
2017 /2017

4862/ 19/12
2017 /2017

4863/ 19/12
2017 /2017

4864/ 19/12
2017 /2017

4865/ 19/12
2017 /2017

4866/ |19/12
2017 /2017

NIL

A-11/2-M/2014/1527
DTD 12.12.2017

NIL

PF/DNP/CESTAT/MUM
/916 DTD 12.12.17

1/CESTAT/BANG/SKT
DTD 11.12.2017

1/CESTAT/BANG/ES
DTD 11.12.2017

NIL

D-1(3)/CPWD/EB-
WATER/20-14 DTD
15.12.2017

C-8(1)/COURT CASES/
RAVICHANDRAN,
GOPINATH/17 DTD
15.12.17

C.NO.II/MISC/44/2017/
LEGAL CHN DTD
5.12.17

JUSTICE DR.

SATISH
CHANDRA,
PRESIDENT

ASSTT.
DIRECTOR,

DIRECTORA

TE OF
ENFORCEM
ENT,
MUMBAI

SH. ASHOK
JINDAL,
M(J), DELHI

DR,
MUMBAI

AR,
BANGALOR
E

AR,
BANGALOR
E

DR,
MUMBAI

SH. K.S.
RAMESH,
SPS

SH. K.S.
RAMESH,
SPS,
BANGALOR
E

PRINCIPAL
COMMR,
CCE

E/845/2012

LTCTO
LUCKNOW

AND
ENCASHMENT

SERVICE

VERIFICATION
CERTIFICATE
OF SH. SATYA

PRAKASH,

ASST. LEGAL
ADVISOR

E.L. FOR
22.12.2017
instead of
26.12.2017

FORWARDING

OF BANK &
OTHER
DETAILS OF
SH. D.N.
PANDA

E.L. 8.12.2017

O.A. NO. 944
OF 2017

TR. OF SH.

AMIT KUMAR,

LDC

ELECTRCITY
AND WATER
CHARGES OF

CHENNAI

ORIGINAL CAT

ORDER

O.A. NO. 944
OF 2017,

E.SREEDHAR

DR(

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(



4867/ 20/12
2017 /2017

4868/ 20/12
2017 /2017

4869/ 20/12
2017 /2017

4870/ 20/12
2017 /2017

4871/ 20/12
2017 /2017

4872/ 20/12
2017 /2017

4873/ 20/12
2017 /2017

4874/ 20/12
2017 /2017

4875/ |20/12
2017 /2017

4876/ 20/12

NIL

NIL

CESTAT/WZB/MUM/A
DMN/2017 DTD

14.12.2017

NIL

NIL

NIL

33/CESTAT/BANG/CO
MP DTD 13.12.2017

1/CESTAT/BANG/STE
NO DTD 13.12.17

23(51)/ TRANS/CESTA

T/2014-1DTD
14.12.2017

NIL

COCHIN

SH. RAKESH
SABHARWA
L, ADV

SH. S.K.
MOHANTY,
M(J), DELHI

DR,
MUMBAI

SH.
BIJENDER
KUMAR,
LDC,
HYDERABA
D

MS.
SULEKHA
BEEVIC.S,,
M(QJ),
CHENNAI
MS.
ARCHANA
WADHWA,
M(QJ),
CHENNAI
AR,

BANGALOR
E

AR,
BANGALOR
E

DR,
KOLKATA

SH. L.P.

LEGAL
NOTICE BY
SANJEEV
WOOLLEN
MILLS

E.L FROM 26.12

TO 29.12.2017

CONSTITUTIO

N OF
PURCHASE
COMMITTEE

REQUEST FOR

TRANSFER

E.L. FROM
26.12TO
29.12.17

COVERSION
OF CLTORH

CD FOR
BACKUP OF
DATA BASE

JOINING
REPORT OF
SH. H.R.
RAMESH
BALAJI,
STENO-
CONTRACT

C.L. OF SH. S.K.

VERMA, AR
FOR 11.12.17

C.L. FOR

DR(

DR(
A)

DR(
A)

DR(
A)

COMP
UTER



2017 /2017

4877/ 20/12
2017 /2017

4878/ 20/12
2017 /2017

4879/ 20/12
2017 /2017

4880/ 20/12
2017 /2017

4881/ 20/12
2017 /2017

4882/ 20/12
2017 /2017

4883/ 20/12
2017 /2017

4884/ 20/12
2017 /2017

4885/ 20/12
2017 /2017

4886/ 20/12

NIL

NIL

NIL

E-12011/1/17-
AD(HINDI-4)

PENALTY/2017/CR/-
2/0003339 DTD
30.11.17

NIL

TRO-2/RECY/17-18/253
DTD 14.12.17

C/30-31/2007-MUM

NIL

C.NO.

PANT, SPS,
DELHI

SH. J.K.
GOLAY,
SPS, DELHI

SH. J.K.
GOLAY,
SPS, DELHI

O/0
ADDITIONA

L DIRECTOR

GENERAL,
NACEN

DR. SATISH
CHANDRA,
ADDL.
DIRECTOR(
OFFICIAL

LANGUAGE)

CIC

DIRECTORA

TE
GENERAL
OF GST,
JAIPUR

O/0 TAX
RECOVERY
OFFICER,
DELHI

AR,
MUMBAI

AR,
MUMBAI

ASSTT.

15.12.17

E.L. FROM
2.1.18 TO
10.1.18

JOINING

REPORT

DEPARTMENT
AL
EXAMINATION

FOR

CONFIRMATIO

N OF SCD

HINDI

TRAINING

IMPOSITION
OF PENALTY

ON KRIPA

SHANKAR, AR

TRADE

NOTICE-NEW

ADDRESS

OUTSTANDIN

G DEMAND

AGAINST M/S

CHINAR

CIGARETTES

LTD.

FOR
RELISTING

ST-116-117/08-
MUM-LARGER

BENCH-SSV
COAL
CARRIERS

SURRENDER

A)

DR(

DR(
A)

DR ot

DR(J

Acco
unt
Secti
on

Tech
nical

Offic
er

AR/E
xcise

PA

DR(



2017 /2017

4887/ 20/12
2017 /2017

4888/ 20/12
2017 /2017

4889/ 20/12
2017 /2017

4890/ 20/12
2017 /2017

4891/ 21/12
2017 /2017

4892/ 21/12
2017 /2017

4893/ 21/12
2017 /2017

4894/ 21/12
2017 /2017

4895/ 21/12
2017 /2017

4896/ 22/12

V11I(1)(25)/DISPOSAL/ |COMMISSIO
ARMS/2015 DTD 4.9.17 NER, O/O

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

NIL

PRINCIPAL
COMMR
CUSTOMS,
NEW DELHI

ST/386/2012-
MUM

FOR RAHUL
KAKKAR
M/S INK
ELECTRICA
L INDS.

MS. RANJU
MADHRA,
SPS, DELHI

MS. RANJU
MADHRA,
SPS, DELHI

SH. M.M.
DAMODHAR
» M(T),
CHENNAI

SH. RAJU,
M(T),
MUMBAI
SH. V.
PADMANAB
HAN, M(T),
DELH]

SH. ANIL G.
SHAKKARW
AR, M(T),
ALLAHABA
D

SH. RAKESH
SABHARWA
L, ADV

SH. ANIL G.

OF FIRE ARM
ISSUED TO DR.
DEVENDER
SING, M(T)

RE-
CONSTITUTIO
N OF LARGER
BENCH

REMOVAL OF
DEFECT

E.L.26.12 &
27.12.17

C.L.21.12.17

EL 11&21.18

C.L. 20-
22.12.2017

DISPOSAL OF
RESIDENTIAL
SITE IN

BANGALORE

E.L.29.1.18 TO
2.2.18

LEGAL
NOTICE BY
SANJEEV
WOOLLEN
MILLS

CORRECTION

A)

PA

Tech
nical

Offic
er

DR(J

Com



2017 /2017 SHAKKARW (IN DISPOSAL  puter

AR, M(T),  STAT. Cell
ALLAHABA
D
0/0
4897/ 22/12 [F.S.11/39(B)/51/ST/IPR/ COMMISSIO PROPERTY  DR(
2017 /2017 MUM/2017 NER, GST, |RETURN 2017 A)
MUMBAI
SH. RELINQUISHM
4898/ 22/12 D.N.PANDA, DR(
NIL ENT OF
2017 /2017 M(J), e A)
MUMBAI
CAT CASE
SH. K.S. FILED BY SH.
4899/ 22712 | 8(/COURT RAMESH, |GOPINATH  DR(
CASES/RAVICHANDR
2017 f2017 JRSEIRAVIGHANDR sps, AND A)
12. CHENNAI  RAVICHANDR
AN
SH.K.S.  |JOINING
4900/ 22/12 A-24(1)/LEAVE/LM- RAMESH, REPORTOF  DR(
2017 /2017 AR/2014 DTD 18.12.17 |SPS, SH. L. A)
CHENNAI MANOHAR, AR
SH. S. REQUEST FOR
gg%’ /222(% NIL GOPINATH, [EXTENSION 25(
MTS OF LEAVE
4902/ 22112 |\ g%dg CL2612TO  DR(
2017 /2017 SP8 DELHI 291217 A)
AR CIRCULAR
4903/ 22/12 ’ REGARDING  DR(
2017 /2017 N'- SHMEDABA LEAVEON A
14.12.17
SERVICE
4904/ 22/12 |CESTAT/MUM/DNP/91 DR, XEF;:E'%A,\IT ON' pRr(
2017 /2017 |8 DTD 15.12.17 MUMBAI 0 o8 Dy, A
MUMBAI
EL
AR APPLICATION
4905/ 22/12 ’ & JOINING  DR(
2017 /2017 N'- CHANDIGA peporTOF )

SH. MUKESH
GUPTA, AR



MS.

4906/ 22/12 | gLé'é\E/'fg'g L DR(
2017 /2017 MO A)
CHENNAI
4007/ 22012 |\ SH. SANJAI, E.L.ON4.12, DR(
2017 /2017 UDC, DELHI 5.12.17 A)
4908/ 22/12 || SH. SANJAI, C.L. ON DR(
2017 /2017 UDC, DELHI 11.12.17 A)
1309/ lo2r12 SHSHOBIT [INSPECTOF |,
2017 /2017 N'- KUMAR — IFILES- xcise
SHARMA  [E/2905/12-EX
4910/ 22/12 [2/1/2017-ND-1-CGL- | SNDER ~ [CGL-2016 DR(
2017 /2017 2016 DTD 111217  SECRETAR, [FORWARDING |,
12 SSC, DELHI |OF DOSSIERS
OA NO. 3625/17
HANU
4911/ 22/12 NARESH DR(
2017 /2017 NIHMAIL) BAASKARS \WUMARVS  A)
CGSC
uol
104/TA/2015,
S.P. GOYAL
4912/ 22/12 DR, BEFORE CHIEF DR(J
2017 2017 ML (MAIL) MUMBAI  METROPOLITA )
N
MAGISTRATE
AR
4913/ 22/12 [E/1419, 1420/2010 DTD AR DOO M/S
2017 /2017 18.12.17 SANGALOR 'stovekrarT ™A
4914/ 22112 (CESTAT/AHD AR, EQESER;N
o 222 AR/0212015/1480 DTD | AHMEDABA oo RN - oA
71217 D
SIDBI
AR
4915/ 22/12 ’ D.0.0.
2017 /2017 N'- = HANDIGA e1936109 PA
4916/ 22/12 AR, D.0.0. E/3225-
2017 /2017 N'- g:AND'GA 3226/09 PA
4917/ 22112 AR, D.0.0. C/52109-
2017 2017 M- g:AND'GA 52110/14 PA
4918/ [22/12 NIL AR, C/60041- PA



2017 /2017

4919/ 22/12
2017 /2017

4920/ 22/12
2017 /2017

4921/ 22/12
2017 /2017

4922/ 26/12
2017 /2017

4923/ 26/12
2017 /2017

4924/ 26/12
2017 /2017

4925/ 26/12
2017 /2017

4926/ 26/12
2017 /2017

4927/ 26/12

NIL

NIL

26/1/2007-AD.1C DTD
14.12.17

04/CESTAT/HYD/KS/1
5/282

04/CESTAT/HYD/KS/1
5/289

NIL

A-24(1)/LEAVE
FILE/LM-AR/CHE/2014

NIL

NIL

CHANDIGA
RH

AR,
CHANDIGA
RH

AR,
CHANDIGA
RH

UNDER

SECRETARY

,AD.1C,

SHRI KRIPA
SHANKER,

ASSISTANT
REGISTRAR

SH. KRIPA
SHANKER,
ASST.

REGISTRAR,

CESTAT,
HYDERABA
D

SHRI
MUKESH
GUPTA,
ASSTT.
REGISTRAR

SH. L.
MANOHAR,
ASST.

REGISTRAR,

CESTAT,
CHENNAI

SMT.
ARCHANA
WADHWA,
MEMBER(J)

CJMATEW,

60043/13

D.0.0 E/2552/09

D.0.0 C/60038-
60040/13

MEMORANDU
M

REGARDING
FORWARDING
OF JOINING
REPORT

LEAVE
DETAILS IN
R/O ASST.
REGISTRAR,
CESTAT,
HYDERABAD

FORM OF
APPLICATION
FOR EL ON
26.12.2017

FORWARDING
OF EL
APPLICATION
OF SHRI L.
MANOHAR, AR

INFO
REGARDING
AVAILING
HTLTC FOR
2016-17
DURING THE
GRACE
PERIOD OF
2018

AVAILMENT

PA

DR(
A)

DR(
A)

DR(

A)

DR(

DR(

DR(



2017 /2017

4928/ 26/12
2017 /2017

4929/ 26/12
2017 /2017

4930/ 26/12
2017 /2017

4931/ 26/12
2017 /2017

4932/ 26/12
2017 /2017

4933/ 26/12
2017 /2017

4934/ 26/12
2017 /2017

4935/ 26/12

35283/2017/ELM/XIII

31237ETC/2017/SC/EL

M/X111-B

31922/2017/XIVIXIII

SS/2444/17-18

G-4(1)ACCTS-

TA/CESTAT/CHE/2015

G-

10(1)/BUDGET/CESTA

T/CHE/2016

NIL

MEMBER(T),
CESTAT,
MUMBAI

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

ASSISTANT
REGISTRAR,
SUPREME
COURT OF
INDIA

CHIEF
OPERATING
OFFICER,
FOR UPPER
DOAB
SUGAR
MILLS

HOO/DDO,
CESTAT,
CHENNAI

ASST.
REGISTRAR,
CESTAT,
CHENNAI

SUNIL
KUMAR,
T.0,
CESTAT,
DELHI

01/CESTAT/BANG/SK |SANTOSH

OF EL FOR

TWO DAYS ON

18TH & 19TH
DEC, 2017

REGARDING

CIVIL APPEAL

NO. 19500 OF
2017

CIVIL APPEAL

NOS.
16137,15972 &
15987 OF 2017

CIVIL APPEAL

NO. 19564-
19565 OF 2017

NON-

TRANSFER OF

APPEAL NO.
E/2126/2012-

EX(SM) IN THE

CASE OF
UPPER DOAB

SUGAR MILLS,

SHAMLI

TOUR
ADVANCE OF

MS. ARCHANA

WADHWA,
MEMBER(J)

ALLOCATION
OF FUNDS IN

A)

DR(J

DR(J
)

DR(J

N

DR(J

N

Acco
unt
Secti
on

Acco
unt

DTE:BE 2017-18 |Secti

REGARDING

REGARDING
05 DAYS EL
FROM
01/01/2018

on

DR(
A)

FORWARDING DR(



2017 /2017

4936/ 26/12
2017 /2017

4937/ 26/12
2017 /2017

4938/ 26/12
2017 /2017

4939/ 26/12
2017 /2017

4940/ 26/12
2017 /2017

4941/ 26/12
2017 /2017

NIL

S14/17/2017-ESTT.

NIL

D-1(3)/CPWDJ/EB-
WATER/2014

NIL

2(3)/P.F./RKS/CESTAT/
ALLD/2017

KUMAR
TIWARI,
ASST.

REGISTRAR,

CESTAT,
BANGALOR
E

SHRADDHA
MISHRA,
STENO
GR.I

K.K. SUJA,
JT.
COMMISSIO
NER OF
CUSTOMS
(P&V)

CHANDER
KANTA, SR.
P.S.

K.S.
RAMESH,
HOO,
CESTAT,
CHENNAI

ALSABA
KHAN,
REGIONAL
SALES
MANAGER,
NUANCE
DRAGAON
DICTATION
SOLUTIONS

ROHIT
KUMAR
SHUKLA,
ASST.

OF LEAVE

RECORDS IN

R/O
ASSISTANT

REGISTRAR,

CESTAT,

BANGALORE
REGARDING

JOINING

REPORT AND

EXTENSION
OF LEAVE

EXTENSION
OF

DEPUTATION
PERIOD IN R/O

SHRI SUNIL
KR,

TECHNICAL
OFFICER FOR

THE SIXTH
YEAR

REGARDING

JOINING
REPORT

REGARDING
ELECTRICITY
AND WATER
CHARGES FOR

CESTAT,
CHENNAI

DEMONSTRAT

ION FOR
DRAGON
LEGAL
DICTATION
SPEECH

RECOGNITION

SOFTWARE

FORWARDING

OF JOINING

A)

DR(

DR(

DR(

DR(
A)

DR(
A)

DR(

REPORT IN R/O |A)

SHRI ROHIT

COMP
UTER

SECTI
ON



REGISTRAR/ KUMAR

HOO. SHUKLA,
CESTAT,  ASST.
ALLAHABA REGISTRAR
D
UPLOADING
OF ORDERS IN
4942/ 26/12 gFiJF?sSEPH' WEBSITE AND /Com
o PaI2017 ostaT  FORWARDING puter
Mumsal  °oF Cell
COMPLIANCE
REPORT
UMA
SHANKAR WEEKLY
VERMA,  DISPATCH . _
4943/ 2612 | ASST. ORDER on
2017 /2017 REGISTRAR, REPORT OF Pt
CESTAT,  JUDICIAL
AHMEDABA ORDERS
D
ASSISTANT
REGISTRAR, CIVIL APPEAL
‘218‘11;” /226(;12 31128/2017/111 SUPREME  NO. 17433 OF )DR(J
COURT OF 2017
INDIA
TRANSFER OF
ASSTT. APPEAL
REGISTRAR, PAPERS IN
‘218‘113/ /226% NIL CESTAT,  TEH MATTER )DR(J
CHANDIGA |OF M/S CAPL
RH HOTELS AND
SPA PVT. LTD
FORWARDING
OF FINAL TA
gl-'\l/l:\NK ar ONTOURIN  Acco
4946/ 26/12 CESTAT/AHDIADMN/ SHANSAR - Ri0 DR.DM.  unt
2017 2017 02/2007/488 ' |MISRA. Secti
ASST. MEMBER(J),  on
REGISTRAR (gorar
AHMEDABAD
SUNIL SUBMISSION
4947/ 2612 |\ KUMAR  |OF ANNUAL DR(
2017 /2017 MEENA,  REPORTOF A
UNDER VIGILANCE



4948/ 26/12 13/PERSN./CAL/CEGA
2017 /2017 |T/98

4949/ 26/12 |A-24(1)/LEAVE
2017 /2017 [FILE/LM-AR/CHE/2014

4950/ 26/12
2017 /2017

4951/ 26/12
2017 /2017

4952/ 26/12
2017 /2017

4953/ 26/12 (05/CESTAT/BANG/RE

2017 /2017

NIL

NIL

NIL

NT

SECRETARY
(VIG),
MINISTRY
OF
FINANCE,
DEPT. OF
REVENUE

T.K.
SARKAR,
DEPUTY
REGISTRAR

L.
MANOHAR,
ASST.
REGISTRAR

MUKESH
GUPTA,
ASST.
REGISTRAR,
CESTAT,
CHANDIGA
RH

MUKESH
GUPTA,
ASST.
REGISTRAR,
CESTAT,
CHANDIGA
RH

LALIT
WADHWA,
DEPUTY
SECRETARY
(PERS.)

SANTOSH
KUMAR

WORK TO CVC

FORWARDING
OF
REPRESENTAT
ION
SUBMITTED
BY SHRI
SHOMEJIT
MUKHERJEE,
STENO GRII

FORWARDING
OF EARNED
LEAVE
APPLICATION
OF SHRI L.
MANOHAR, AR

FORWARDING
OF COMPUTER
ADVANCE
APPLICATION
OF MR.
MAHESH
KUMAR, SR.
P.S.

REGARDING
SERVICE
BOOK OF SHRI
RAMESH, LDC

OBSERVANCE
OF VIGILANCE
AWARENESS
WEEK-2017

RENEWAL OF
LEASE CUM

DR(

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)



4954/ 26/12
2017 /2017

4955/ 26/12
2017 /2017

4956/ 26/12

NIL

PF/AY/CESTAT/MUM

IV(16)CA/UDR/07/2015

2017 /2017 /15615

TIWARI,
ASST.
REGISTRAR,
CESTAT,
BANGALOR
E

SWARNALI
BANERJEE,
DEPUTY
DIRECTOR
OF ESTATES
(POLICY)

T.
VISWAPRA
KASH,
DEPUTY
REGISTRAR,
CESTAT,
MUMBAI

PEEYOUSH
BHATI,
JOINT
COMMISSIO
NER,
CENTRAL
EXCISE &
CENTRAL
GOODS &

RENTAL
AGREEMENT
AND
ENHANCEMEN
T OF RENT OF
CESTAT,
BANGALORE

REG. RATE OF
LICENCE FEE
AND
DAMAGES TO
BE
RECOVERED
FROM
MINISTRIES/D
EPARTMENTS
AND OTHER
ELIGIBLE
OFFICES
WHICH HAVE
BEEN
PROVIDED
OFFICE SPACE
UNDER
GENERAL
POOL OFFICE
ACCOMMODA
TION

FORWARDING
FIXATION
STATEMENT
INR/OSHRI  DR(
ASHUTOSHKA A)
NT YADAV,

COURT

MASTER

REQUEST FOR
PROVIDING
CERTIFIED

COPY OF

FINAL ORDER PRU
NO. )
ST/A/57680-
57683/2017-

CU(DB)

DR(
A)



4957/ 26/12

2017 /2017 TAJ/CESTAT/CHE/2016

4958/ 26/12
2017 /2017

4959/ 26/12
2017 /2017

4960/ 26/12
2017 /2017

4961/ 26/12
2017 /2017

4962/ 27112
2017 /2017

G-4(1)ACCTS-

CCO(DDZ)GST/09/LEG
AL/BUNCHING OF

CASES/2017/6768

NIL

NIL

NIL

NIL

SERVICE
TAX

HOO/DOO,
CESTAT,
CHENNAI

MICHAEL
ACHOM,
JOINT
COMMISSIO
NER, CCO,
GST & CX,
DELHI
ZONE

ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

ASSTT.
REGISTRAR,
CESTAT,
CHANDIGA
RH

ARCHANA
WADHWA,
MEMBER(J)

REGARDING
TOUR
ADVANCE OF
MS. ARCHANA
WADHWA,
MEMBER (J)

COMMUNICAT
ION ADDRESS
OF NEW
CENTRAL TAX
COMMISSIONE
RATES UNDER
CGST REGIME

REGARDING
DIFFERENCE
OF OPINION IN
APPEAL NO.
E/60111-60113,
60162 &
60325/2013-DB

REGARDING
DIFFERENCE
OF OPINION IN
APPEAL NO.
E/2689/2008-DB

REGARDING
DIFFERENCE
OF OPINION IN
APPEAL NO.
E/3157-
3158/2009-DB

REGARDING
WISH TO
AVAIL HTLTC
FOR THE
BLOCK YEAR
2016-17
DURING THE
GRACE
PERIOD OF
2018

Acco
unt
Secti
on

Tech
nical

Offic
er

PA

PA

DR(
A)



4963/ 27/12

2017 /2017 10/1/2015-P&P-11(PT.II)

4964/ 27/12

2017 /2017 NI

4965/ 28/12

2017 2017 NI

4966/ 28/12 |CESTAT/AHD/ADMN/
2017 /2017 |14/2012

4967/ 28/12 | A/50050/34/2015-
2017 /2017 AD.IC(CESTAT)

MEETING TO

MOHAN  DISCUSS
LAL ISSUES
HIRWAL,  REGARDING
DIRECTOR( VACANCIES  DR(
EDP), STAFF TO THE POSTS A)
SELECTION OF
COMMISSIO |STENOGRAPH
N ER GRADE-C &
D REGARDING
YAKSHI  |REQUEST TO
JAISINGH ~ DEPUTEONE o /c
CHAUHAN, [MTSIN M
ASST. COMPUTER
REGISTRAR |SECTION
ARCHIT
UPADHYAY, 51469 OF 2017 QC?S/EE
ADV
ISSUANCE OF
NO
REPORTING
CERTIFICATE
IN R/O SHRI
KANHAIYA
UMA LAL, SPS
SHANKAR  (PRESENTLY
VERMA,  POSTED AT
ASSISTANT |CESTAT DR(
REGISTRAR, CHANDIGADH) A)
CESTAT,  |FORTHE
AHMEDABA PERIOD 2015-
D 16 & APRIL
2016 TO
NOVEMBER
2016 (HIS
TENURE AT
CESTAT
AHMEDABAD)
s.
HOWMIcK PREPARATION
UNDER  OF ANNUAL
SECRETARY REPORTOF  DR(
THE MINISTRY |A)
TO THE
GovTOF  OF FINANCE
2017-18- REG.

INDIA



S

o oWMICK SUBMISSION
FIOVIVICK JoF ANNUAL
4968/ 28/12 A50050/303/2016- - 2NCEY, o REPORTOF | DR(
2017 /2017 AD.IC(CESTAT) VIGILANCE  A)
TO THE
o . WORKTOCVC
o REGARDING
giED'\m . REGARDING
4969/ 28/12 |\ SAOANA T ONEDAYCL  DR(
2017 /2017 : ON 26TH A)
CESTAT,  5rcEMBER
NEW DELH|
FINAL CLAIM
ON TOUR OF
4970/ 28/12 (G-4(1)ACCTS- E(E)ST’R$O’ MS ARCHANA DR(
2017 /2017 TAICESTAT/CHEI2015 |21 WADHWA,  |A)
MEMBER (J)-
REGARDING
REQUEST
REGARDING
DEVENDER PRONOUNCEM
4971/ 2812 | SINGH, ENT OF ORDER |, ,
2017 /2017 MEMBER(TE |IN APPEAL NO.
CHNICAL) [E/75513/2014
AND E/75928/2-
15
DEVENDER |REGARDING
‘2183/ /229(% NIL SINGH, ONE DAY EL R)R(
MEMBER (T) ON 27.12.2017
NARESH  |REGARDING
KUMAR,  PERMISSION
ggﬁ’ /229(% NIL RETIRED  TO INSPECT 2;?(
DY. PERSONAL
REGISTRAR RECORD
S. REQUEST OF
BHOWMICK SH. ANIL
'UNDER  CHOUDHARY,
SECRETARY MEMBER(J),
4974/ 29112 19011/2/2013- TOTHE  CESTAT, DR(
2017 /2017 AD.IC(CESTAT) GOVT.OF ALLAHABAD A)
INDIA, FOR SEEKING
MINISTRY PERMISSION
OF TO GO

FINANCE, |ABROAD



4975/ 29/12
2017 /2017

4976/ 29/12
2017 /2017

4977/ 29/12
2017 /2017

4978/ 29/12
2017 /2017

4979/ 29/12
2017 /2017

4980/ |29/12

PF/LSP/CEGAT/MUM/

2016-17

PF/CESTAT/MUM/NSK

/2002/942

42/PERSN./CESTAT/C

AL/03/1565

PF/MACP/CEGAT/MU

M/2016-17

DFD/14/GOl1/JBO/1409

31948/2017/ELM/XI1II

DEPT. OF
REVENUE

T.
VISWAPRA
KASH, DEP.
REGISTRAR
CESTAT,
MUMBAI

T.
VISWAPRA
KASH, DEP.
REGISTRAR
CESTAT,
MUMBAI

T.K.
SARKAR,
DEP.
REGISTRAR
CESTAT,
KOLKATA

T.
VISWAPRA
KASH, DEP.
REGISTRAR
CESTAT,
MUMBAI

RITESH
SHAH,
ASST.
MANAGER-
FIN

ASSISTANT

(UAE.)

VERIFICATION

QUALIFYING

SERVICE

AFTER 18 YRS.

OR 05 YRS

BEFORE DR(
, RETIREMENT A)

WHICHEVER

IS EARLIER,

FORWARDING

OF SERVICE

BOOK

FORWARDING

REPRESENTAT DR(
, ION TO DOPT |A)

REGARDING

FORWARDING

OF

APPLICATION

SUBMITTED

BY SHRI K.

BANERJEE, DR(
, ISPS, CESTAT, |A)

EZB,

KOLKATA FOR

FIXATION OF

PAY

REGARDING

FORWARDING
OF SERVICE
' BOOKS

DR(

SETTLEMENT
OF THEIR
INVOICES

CIVIL APPEAL DR(J



2017 /2017

4981/ 29/12
2017 /2017

4982/ 29/12
2017 /2017

4983/ 29/12
2017 /2017

ST/51947/14-CU(DB)

ST/2178/2012/2256

NIL

REGISTRAR,

SUPREME
COURT OF
INDIA

AMRESH
JAIN,
AUTHORIZE
D
REPRESENT
ATIVE,
CESTAT,
NEW DELHI

AMRESH
JAIN,
AUTHORIZE
D
REPRESENT
ATIVE,
CESTAT,
NEW DELHI

B.L.
SHARMA,
CONSULTA
NT, JAIPUR

NO. 19410- )
19411 OF 2017

REGARDING
APPEAL NO.
ST/51947/2014
IN THE
MATTER OF
COMMISSIONE PA
R OF SERVICE
TAX, DELHI
VS. LEASE
PLAN INDIA
LTD.

APPEAL NO.
ST/ 2178/2012
IN THE
MATTER OF
COMMISSIONE
R OF SERVICE |PA
TAX, DELHI VS
SWADESHI
CONSTRUCTIO
N CO.
REGARDING

REQUEST FOR
TAGGING THE
APPEAL NO.

EXCISE

APPEAL NO.
52338-52339 OF
2015-SM OF

M/S AJAY
OVERSEAS

PVT. LTD. AND ~R/E
SHRI ARVIND X¢s€
SHARMA

WITH THE

APPEALS OF

M/S

KAMDHENU

ISPAT LTD.

LISTED FOR
HEARING



4984/ 29/12
2017 /2017

NIL

B.L.
SHARMA,
CONSULTA
NT, JAIPUR

REQUEST FOR
ADJOURNMEN
T OF HEARING
IN APPEAL NO.
EXCISE
APPEAL NO.
52338-52339 OF
2015-SM OF
M/S AJAY
OVERSEAS
PVT. LTD. AND
SHRI ARVIND
SHARMA
LISTED FOR
HEARING

AR/S
M



